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Crl.MP. No.5727/2008

Chandra Mohan Choudhary Petitioner
VERSUS
State of Madhya Pradesh Respondent

Date: 6.5.2008 : This nmatter was nentioned today.

CORAM :
HON BLE MR JUSTICE S.B. SI NHA
HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA

For Applicant(s)/ Ms. Pragati Neekhra, Adv.

Petitioner(s)/
Respondent (s)

UPON bei ng nmentioned the Court made the follow ng
ORDER

Li st before sumrer vacati on.
(Meenu Sethi )

A R-cumP.S.

Mentioning slip is attached.

(Pushap Lata Bhardwaj)
Court Master



